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that the Vehicle and Satellite func-
tion satisfactorily.

The collection of tracking data and
the analysis are continuing..

This is a notable achievement for
India and for Indian Science. T
am sure the House will join
me in congratulating our scien-
tists and technicians of the De-
partment of Space. The nation is
proud of them and wishes them fur-
ther successes., (Interruptions)

FRAY A 7 griw A U@ T AT, &
fad A% Ifaa gow fF goa Tk & T @O

A ¢

14.15 hrs.
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MR.. CHAIRMAN: Shrij Chinta-
mani Panigrahj, You are a seasoned
parliamentarian. That ig why I am
asking you to restrict yourself to ten
minutes. 2

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar): We are very happy
today to know the successful laun-
ching of SLV-3 satellite. It failed
once, but jt has succeeded now. This
is a great achievement on the part
of our scientists who have made this
a great success. This showg that our
scientists who are capable of deve-
loping nuclear technology, are also
capable of developing a delivery sys-
tem which will take g missile t0 any
desired target.

Shri Vajpayee in this House previ-
vusly was vebemently arguing that
we should go in for nuclear bomb.
He was here when the first explosion
took place. I do not know why he
has changed his mind today. Per-
haps if anybody becomes a Foreign
Minister for some time, excepting
Shri Narasimha Rao, he changes his
attitude regarding Atom Bomb, I
do not know what reason there was
for him to change his attitude so far
as the atom bomb is concerned.

I would also like to submit that it
is not weapons alone which can
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safeguard the integrity and soverignty
of a nation, We have seen the he-
roic struggle of the people of Viet-
nam for a number of years against
the mightiest Super Power.  After
long years of struggle, the mightiest
of the super powers was brought to
the knees by the heroic people of
Vietnam. Ye have seen how, near
to our borders, in Bangladesh, truck
loadg of armaments, the most modern
weapons were dumped in Bangladesh.
But the people of Bangladesh could
see to it that those weapons could not
be useq and Bangladesh was ultima-
tely freed, Of course, what Bang-
ladesh is doing now is a different
thing. We have seen that arma-
ments alone woulj not help in safe-
guarding the sovereignty and integrity
of a nation unless the nation to a man
stands invicible.

One should go through the Report
of the Ministry. It has stateq very
objectively and correctly about our
present national security environment
and other developments. It has stated
how the conflict between the super-
powers has come into our border and
in the Indian ocean areas, It has
also stateq that it was thought that
there would be a kind of durability
and irreversibility of the super-power
detente, But now the Ministry had
objectively reported ang taken note
of the fact that the situation has
changed. If that is so, naturally
our defence preparedness ang the
thinking on that line also must have
to be changed. It has in fact chang-
ed. We see the increase in the pre-
sence Of super-powers in the Indian
ocean. Pakistan has already, by
purchasing arms from various coun-
tries, gone into an arms race in the
sub-continent, It was not the case
earlier. Some years before, there
wag some kind of a stability in the
Indian sub-continent and the count-
rieg around us, But today, it is not
so. Because the balance of military
power arounq us has been disturbed,
the Ministry has taken note of it in
its report, In view of the changing
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conditions, the Government of India
is also thinking of updating its defence
equipments. Though the Government
is trying its best to defuse and
ease the siluation, which is
creating a kind of confrontation
between the super powers in this
region, I will submit that we shall
have to acquire new generation of
weapons by manufacturing them
here. The security requirements of
our country requires us to see whe-
ther, with whatever weapons we have,
we will be able to match the weapons
that the other countrieg are develop-
ing. I hope that the Government
has thought of these things also. As
the military balance of the sub-con-
tinent has been completely disturbed,
we would also like to have further
information from the Ministry about
the impact of the recent meetings
between the American President Car-
ter, and the Chinese Premier in
Tokyo.

I was reading a very interesting
book on the Third World War in
August 1985. Very surprisingly, what
the Military expert, who had writen
this book it is g fiction, no doubt—had
said—many of these things are com-
ing true today. He had said that
the Thirg Worlg War would be over
in three weeks, but the first two
weeks were fought with modern
tanks on the ground and with most
developed supcrsonic aircrafts, to-
wards the 1last week, only two
bombs were used, one over
the Minsk city of the Soviet Union
and the other over Bermingham in
Britain. At the end of the War, the
author prepares a position paper for
the EEC countries and there it has
been stated:

“At the end of 1939-45 War, there
were two super-powers, the TUSA
and the Soviet Union. At the end
of 1985 war, there are again tiwo
super-powers, the USA and the
China-Japan co-prosperity sphere.”

That is the word which has been
used, We find President Carter tak-
ing so much trouble in visiting Japan
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and the Chinese Premier having im-
portant discussions with him in
Tokyo,

When we look into these things, I
would only suggest that we have to
have new generation of weapons. But
any new generation of weapong takes
not less than 10 years to prepare and
it takes another 5 years for its pro-
duction. So we have to undertake
such projects from now on. All our
research institutes and different de-
partments should try to see that we
develop new knowledge, know-how,
so that we do not go in for more and
more imports. We shall have to
manufacture everything in our own
country and make it gself-reliant.
Therefore, greater sophistication and
modernisation of our three Services
has to be done. About the Vijyantha
tank, I think, efforts were being made
ta improve it. I hope, that is continu-
ing. We have good scientists in the
Indian Space Research Institute also.
Why should their services not be
utiliseq ty develop our knowledge?

Lastly, so far as military intelli-
gence is concerned, it should be re-
vealing to note that even the total
annua] defence budget of India is
less than half of the total intelligence
budget of USA and USSR. The re-
ports have appeared that American
satellites spotted digging of a channel
for testing of first nuclear Islamic
bomb b® Pakistan. How is it that we
could not know it? Similarly, our
military intelligence shall have to be
more prepared today because in the
north-east India many thingg are
happening, We do not know what is
happening there, where the arms are
coming from, Therefore, it requires
a Jot of coordinated effort. I am
quite sure that the Defence Ministry
is seized of these new developments,
testing of ICBM by China and others
and the military weapons that are
coming to this region. 71 feel that the
new defence policy that we have
adopted should be implemented so
that we ghal] go in for new genera-
tion of weapons to make our army
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and the entire three Services up to
date.

MR. CHAIRMAN:
Singh: 9 minutes.

Dr, Karan

DR. KARAN SINGH (Udhampur):
Mr. Chairman, Sir, Gen. Sparrow
was a real General But I am
also an Hony. Major General in
the Indian army. Please give me 10
minutes more at least ag a gesture of
grace.

I would like ty start my speech by
paying a glowing tribute to our armed
forces which are definitely gmongst
the best in the world. In the last
three decades, I have had the occasion
of very close association with them in
the Kashmir operations in 1947, in
1962, in 1965 and in 1971, I
have been up to Ladakh and Chushul,
the highest airport in the world where
it is 40 degrees below freezing in win-
ter, and I have been in the scorching
desert sands of Barmer, Longewala
ang Kishangarh where it is 45 degrees
above freezing in summer. Wherever
we have been, we have seen the way
our armeg forces have conducted
themselves wity dignity, with self-
confidence and with a very high
morale, I would submit that not only
are our armed forceg an important
aspect for nationa] security, they are
also a major force for nationa] inte-
gration because today our wurmed
forces draw thcir sustenance from
every State, from every region, from
every linquisitic group and from
every religion. It has become truly
a national defence service and they
have specially an important role to
play in the present situation.

The nation js passing through a
very difficult and delicate period.
Externally, as has been pointed out,
the detente established between the
super powers seems to be pyn the
verge of collapsing. The rivalry has
now come to our very door-step, We
have unfortunate developments in
Afghanistan, and the dangeroug dewve-
lopmentg in the Indian Ocean have
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brought danger very much closer to
us than it was before. Despite
denialg the possibility of Pakistan’s
nuclear programme cannot be ruled
out, There have been talkg between
the Foreign Minister of Pakistan and
our Foreign Minister. Qur Foreign
Minister today gave us a resume of
his talks with Mr. Agha Shahi. But
the fact remains that Indian territory
continues to be under foreign pccupa-
tion—thousands of square. miles of
territory. It is also true that the con.
struction of the Korakoram Highway
poses a grave security threat to our
mation. These are externa] develop-
ments.

Internally also, unfortunately, there
are some disturbing developments gn
our border area.

In the north-east, despite the fact
that there are genuine grievances and
despite the undoubted fact that, as
Shri Vajpayee has said, the whole
area hag been neglectedq for many
decades, it is alsp true that certain
fissiparous and secessionist tendencies
seem to be developing in the north-
eastern region which are g source of
grave concern to us. In Punjab some
misguided people, you may have read,
have started a new movement for a
Sikh homeland. In the northern-most
State of the country, the distinguished
Chief Minister says that ‘“nobody
would be allowed to interfere in our
affairs, whether jt is India or Pakis-
tan, whether it j5 Zia-ul-Hagq ‘“or
Indira Gandhi”, as though Kashmir ig
equidistant between the two nations.

I am not going into getails. I am
simply saying that when the popula-
tion in border areas is thus being dis-
turbed by irresponsible utterances
and dangerous activities, jt adds to
the defence burden of thig country.
We do not have tp panic, because
panic jg the worst possible reaction
to any crisis. A cool, careful apprai-
sal of the critica] role of the marmed
forces to safeguard nationa] security,
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to strengthen national integration gnd:

uphold national honour has to be:
made.

The Demandg totalling Rs. 3680
crores will not be grudged by this
House provideq we are mssured of two
things: firstly, that the gaps in our
defence preparedness will, as far as
possible be filled, and that includes
the Army, the Air Force and the Navy
because, geopolitically situated as we
are, we cannot afford to neglect an¥
of these services,

The second thing we would like
to be assured of is that there would
be optimum utilisation of the grants
that are voteg and that infructuous
and wasteful expenditure would be
reduced to the minimum.

I do not have very much time at
my disposal. I wil] mention gome
salient pointg which I hope the Prime
Minister and the Minister of State for
Defence will take note of and give us
the benefit of their viewg in their
reply. It js well known that Defence
planning involves as ‘holistic’ or a
total view of national resources—
human resources, economic resources,
industrial, scientific and financial re-
sources. For this purpose, there is a
Committee for Defence Planning
which is convened by the Cabinet
Secretary. This Committee has re-
placed the former Apex Committee.
Now, Sir, my information is tlat this
Committes for Defence Planning has
met only once in 1980. Surely, if you
have an Apex Committee of this
nature and if the job of this Com-
mittee ijg to coordinate the totality of
our resources, jt is essental that it
must meet regularly so that it can
take stock of the rapidly changing
situation. This is something on which
may be the Prime Minister wil] be
able to assure the House.

Similarly, Intelligence plays a verV
important role in any Defence situa-
tion —gathering fntelligence. There
are many agencies which gather in-
telligence: there iy RAW, there is the
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Intelligence Bureau, there is the Mili-
tary Intelligence Service and there are
the State CIDs. Often these are over-
lapping and we know from personal
experience that, very often, there is
some rivalry also. For thig purpose,
a Joint Intelligence Committee has
been set up under the Cabinet
Secretariat but my information is that
the rost of the Chairman of the Joint
Intelligence Committee has been
vacant for the last eleven months—
almost a year, since August last. For
a critical role of this nature, where
the coordination of intelligence activi-
tie; is essential] to safeguard the
national interest, why should a crucial
post like thiy be allowed to remain
vacant for even a day more than is
nhecessary?

The third vpoint I would Itke to
make is, ag has been mentioned by my
friend Mr. Panigrahi, the time scale
for defence industrial planning is
between fifteen and twenty years
(this has also been given in the Re-
port) ag against five year plans. I
would like 1o know from the Govern-
ment what exactly is the agency "vhich
is doing this perspective thinking. Has
a perspective plan till the year 1000
actually been drawnp up? What ig the
agency which wil] ensure this long-
range perspeciive planning? As far as
Defence i concerned, we have a wvery
substantial industrial anq scientific
base largely duc to the furesight and
wizdom of Shri Jawaharlal Nehru in
the early days of Independence, who
saw Po it tha{ our industrial sinews
are made and hat our srientific pool
is developed, and that we are able 10
stand on our own feet and not be
constantly depending upon other coun-
tries.—And ‘{he very welcome
announcement (hal the Prime Minister
has just made with regard to the
successful launching of the satellile is,
as it were, a symbol of this self-
reliance towards which we are work-
ing. On behalf of the Hnuse, T would
join the Prime Minister in warmly
concratulating all the scientists and
the others who have been associated
with thig task.

1467 LS—10.

But the important point is that there
must be constant coordination beween
the various research organizations in
this country, between the various
scientic organizations and industrial
organizations for an integrated per-
spective scheme of defence production.
Any new purchase has got to be
related to our indigenous production
capacity and to the development of
our own knowhow. There has been a
great deal of talk in this House and
outside with regard to the deep pene-
tration strike aircraft, whether it is
going 1o be the Jaguar which we
thought had been decided, or whether
we are going to go in for the MIG
23 or as one of today’s papers suggests,
we are going to go in for the Mirage—
2,000 We do not even know whether
this new aricraft has actually heen
flown, whether a prototype has been
prepared or no.. These are decisions
which can only bc taken keeping in
view tlie long range requirements and
the essential necessity of developing
the indigeneous knowhow. A nation
of our size, of our strength, of our
capacity, cannot indefinitely be depen-
dent upon foreign nations, however
friendly we may be at any point of
time. Therefore, 1 would say that
this perspective planning is one of the
most important aspects in any defence
policy which has to be looked into.

Connected with this is the question
of delays. Unfortunately—-and I speak
from some personal experience— the
bureaucracy in the Government of
India is pnot really geareq to expedite
issues, it ig geared to stall issues.
And the same ethos. as it were, also
pervades the Defence Ministry. There
are interminable delays at the lower
secretaria] leve] as far ag Defence
requirements are concerned. And, in
Defence, there are two aspects which
must be kept in mind: there is the
rapid price cost escalation, and there
is the obsolescence factor; if some-
thing is delayed, by the time it is
finally cleared the prices have gone
up and the equipment itself may well
have become partially obsolete. It is,
therefore, essentia] that specially
streamlined procedures be developed
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in the Defence Ministry, particylarly
vis-a-vis Defence Finance, 1 would
respectfully submit that the Finance
departments generally are not geared
to expedite issues. I am not saying
that we should not look into every-
thing carefully. I am not saying that
there should be hasty decisions. But
unnecessary delays that take place
must be short-circuited; a new system
has to be devised w hereby the defence
requirements are processed expediti-
ously by the bureacracy and are not
dealt with in the normal, very nrolong-
ed and attenuateq manner in which
normally files of the Government of
India move.

Also, as far a5 delays arc concerned,
I would say the deliverics of defence
equipment from the public sector and
somgatimes [from the private sector
have got to be on schedule. I know
personally that, ag a result of delays
in delivery, in many cases our defence
preparedness gets impaired. Therefore,
it has got to be given the highest
priority, whether it is HAL or the
ordnance factories or any other fac-
tory dealing with defence. There
must be an absolutely rigiq produc-
tion schedule and delivery schedule,
and on no account shouid that be
allowed to be overruled.

Gen. Sparrow has very rightly con-
gratulated the Prime Minister for the
cadre review that she has undertaken.
This has been on the anvil for a Jong
time. But one point I would like to
make here is this. The cadre review
that has been sanclioned so far is cnly
upto the Brigadier level and 1not
beyond. The whole of the army and
the military cadres are an integrated
whole. You cannot stop your cadre
review at a certain level: you have
got to take it to its logical conclusion.
May I, therefore, suggest that the Gov-
ernment should take this cadre review
to its logical conclusion, so that it
covers also those ranks which have
not so far been covered. Because my
understanding is that the implementa-
tion of the review already sanctioned
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hag been held up as it is partial and
not complete. On this perhaps some-
body may throw some light.

While speaking about the cadres, I
have two suggestions for the considera-
tion of the government. Firstly, there
should be more seccnding of Service
officers to para-military forces,
specially, the Border Securi'y Force,
which works, as you know, under the
operational command of the Army.
It should have more service officers
there so that their prospects are im-
proved. Also, I see no reason why
Service officers cannot be seconded to
the Government of India itself. We
get people from the Excisec Service.
We get people from the Fostal
Service. Why not start the process
of seconding some Service officers also
to the Government of Irndia, and
particularly in the Defence Ministry,
so that their expertise may become
increasingly available to the Govern-
ment of India.

Regarding Prisoners of Wer, 1 am
very happy at the announcement made
by the Foreign Minister to-day that
they are discussinz with Pakistar. the
question of exchange of prisoners This
must be followed up. COming as we
do from a border area, many of our
villagers inadvertently wander across
into Pakistan’s territory ard often
they get caught there. If T may take
one minute of your time, Sir, in a
lighter vein, during my election
campaign one of my over-enthusiastic
young workers who wag compaigning
for me, went into a village and he
said, ‘All of you must voie for Dr.
Karan Singh.” They said, ‘We will be
delizhted to do <o but it so happens
that you are in Pakistan. We wonder
whether you will safety get back to
your place acrosg the border befarc
the security forces come and nab you.’
In this case, of course, the villagers
were friendly and the young man
came back along with his flag. Some-
times what happens is that these
villagers drift across ang they get
caught and they are languishing in
Pakistani jails. I know, gs parents
of these people meet me when 1 go to
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this area. Mr. Girdhari I.al Dogra
will bear me out because he also
comeg from that area. This is some-
thing which has to be locked upon
in a compassionate manrer,

My final point—] know my time is
limited—deals with the p-oblem of
ex-Servicemen’s welfare, I would
like to say that the report does men-
tion it in Chapter 13, but jt is rather
an unsatisfactory aad wverfunctory
mention. No figure is given, for ex-
ample, with regard to the tetal number
of ex-Servicemen in India. My infor-
mation is that there are a; many as
6 million—60 Jakhs ex-Servicemen iu
India to-day. Their problems fall
into two categories. One is pensions
and the removal of gispritiec as was
mentioned by Gen. Sparrow. The
Indiap Ex-Scrvices League h2s given
a Pension Memorandum 1o the govern-
ment and I would urge that it shonld
be given svmrathet:ic consideration.

The second aspect is resettlement,
and here. I must{ say the record is
very unsatisfactory. We have reserva-
tions in public sector. We have
reservations in government but thnse
reservationz are very seldom adhered
to and we have a situation where slate
governments bear the burnt. Now,
some governments do very well; for
example, Punjab and Maharashtra
have a particularly good record of
looking into the welfare of ex-service-
men. But some States do very kadly.
Let me give you, for nne minute, a
shocking example of what happened
in my State. Ap ex-Serviceman went
to a Minister. Swr, T will comiplete in
exactualy five minutes from now.

MR. CHAIRMAN: Only one
minute,

DR. KARAN SINGH: Sir, this is
something which is worth listening
to. The ex-Serviceman went. His
name is Bhagwan Das. He took his
son, Moo] Raj to a Minister of Govern-
ment in the Secretariat. And he said,
‘Here is his application.”. Hc request-
ed the Minister to please write a re-
commendation on it. While he was

writing, a man with him from his
Party, also said. This man got a Vir
Chakra in 1965’ The Mimister Jocked
up. ‘He got a Vir Chakra? Saying
that, he tore the application and threw
it ouf. He said, In 1965 I was in the
Plebiscite Front. T brought the raiders
across here and you got a Vir Chakra
for shooting down those people? You
go to India and get whatever you
want.’ Sir, this is the attitude of a
Minister of a State Government sitting
in the State Secretariat. What I say
is, the ex-Servicemen in Jainmu and
Kashmir are as good gs the ex-Service-
men of Maharashtra or Himbachal or
Tamil Nadu. The Government of
India must take the responsibility for
looking after the ex-Servicemen ¢nd
1 woulq suggest that instead of this
rather unsatisfactory Director-Gene-
ral, Resettlement, there ghould he an
Ex-Servicemen Settlement Commis-
sion, a fuil-fledged Commission,
which should look jinto this.

15.00 hrs.

Shri Gadgil spoke about computerisa-
tion. But the human factor would
always remain the most important
factor in any defence preparedness.

I will conclude by saying that this
House represents the collective wisdom
and collective r.ational will. Letl the
defence serviccs be secute in the
knowledge that the entire Hcouse,
irrespective of party or group affilia-
tions, is uniteg in its support and
appreciation of their role,

MR. CHAIRMAN: Now, the hon.
Minister of State for Defence. How
much time will you take? I think
you may take forty minutes.

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI

C. P. N. SINGH): I will take forty
minutes.

'SHR] KRISHNA CHANDRA HAL-
DER (Durgapur): What about my
Resolution?
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MR. CHAIRMAN: We have been
a little lenient to the Hon. Members.
After the Minister, the House may
'sit late for ten more minutes.

SHR] KRISHNA CHANDRA HAL-
DER: The Hcuse wil] not agree.

4 ad

MR. CHAIRMAN: Let the Minister
finsh with his speech first. Now, the
hon. Minister,

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
C. P. N. SINGH). Mr. Chairman, Sir,
first anq foremost let me scek the
indulgence of this House because I
have to inform you ahout the
e-sentia] feature of Defence.

That is why I have asked for ynur
leave for thi; intervention. Before
broceeding, 1 have one happly announ-
cement to mcxke. The Gouvernment
had already announced in ™arch this
vear grant of productivity linked
bonus to the workers of Defence Pro-
duction establishments under this
Ministry. I am happy to announce
that it has now been decided to bring
the eligible c¢ntegories of civilians
employees of the following establish-
ments/organisations of the Depart-
ment of Defence under the purview
of the schemc of productivity linked
bonus:

(a) Naval Dockyards/Repair
Organisntions nd Supportine Units;

(b) Direcicrate of Ordnance Ser-
vices;

(c) Static type of workshops
under the EME Directorate: and

(d) Air Force Depot/Renair In-
stallations.

Detailed schemes in respect of these
organisations/unitg are being worked
out. Pending finalisations cf details,
the Government have decided to grant
15 days wages on ad hor hasis to the
eligible catesories nf civilian
employees of these establishments for
the year 1979-830. This will benefit
roughly 1,18,600 civilian emplovces.
Government trust that with this, the
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employees of the unitg will strive to
improve the productivity and work
efficiency of these organisations.

As the hon. Members wouyld have
noticed, the Defence Services Estimates
for 1980-81 indicate a projection of
Rs. 3600 crcres as against Rs. 3,300
crores (net) reflected in the interim
budget 1980-81 anq Rs. 3,273 crores
(net) included in the final estimates
for the year 1979-80 Taking into con-
sideration the fact that our Armed
Forces have been eatrusted with the
task of defending a land border ex-
ceeding 13,800 kms. in length and
keeping constant vigil on a coastline
of more than 6,000 kms. the demands
of our Ministry, which are in the
region of 3.5 per cent of our Gross
National Product, should be considered
less thanp mcdest. Our immediate
neighbour, Pakijstan, hag spent 6.3 per
cent and 5.7 per cent of ANP on
defence durirg the years 1977 and
1978 respectively and during the
current year also it may be well over
6 per cent, representing, as pet reports,
45 per cent of jts total expenditure.
The comparable figure of China is in
the region of 10 per cent and that of
U.S.S.R. varying betweer 11 and 14
per cent. The per capita expenaiture
on defence in U.S. Dollars of India is
approximately $5 as compared to
$ 14 of Pakistan, $ 481 of U.S.A., $574
of USSR, $252 of UK. $273 «f Iran
and $ 878 of ysrael.

We can, however, assurc the Mem-
bers that we have not relaxed in any
way in our preparedness to mcet any
eventuality as it turns up. Though we
have not territorial ambitions and
have ncver in the past cast g longing
glance on the possessiong of o:r neigh-
bours, our armed forces arec being
kept in readiness to meet any kind
of threat to our territory from which-
ever direction it may come.

Mr. Chairman, Sir, T woulg like to
emphasise in this connection that de-
fence effort is not 3 one-time opera-
tion to be orgzanised and execcuted by
the Armed Force or the Defence
Ministry. It is a part of the nation’s
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effort to stand on its own legs with
confidence and courage. It is intimate-
ly connected with g nation’s economic
development and the prosperity and
happiness of its people,

Members must have already noticed
that during the current year, defence
expenditure accounts for only 20.2
per cent of the total expenditure as
compared to 245 per cent during the
year 1979-80. This used io be in the
region of 30 per cent 4 decade ago.
It will, therefore, be clear to the
hon’bie Members that defence effortls
are not being made at the cost o:
economic development. In fact we are
conscious of the fact that a sound in-
dustrial base labouriously built up
during thc earlier decade has contri-
buted substantially to our defence
capabilities.

Mr. Chairman, Sir, ] am» happy that
the hon’ble Membrers are appreciative
of the heroic spirit and high morale
of the armed forces defending our
motherland. From the side of my
Ministry we are keen to keep up this
morale and the high standardg of
performance our armed forces have
registereq whenever occasion arose.
We are also conscious of the fact that
proper inducements are necessary to
attract the best talent to this field. In
all branches of the Armed Forces we
really want the best of men. Those
who®enter the Service not only think
about their immediate prospects and
chances of advancement but also the
future after thev run through their
career. Keeping this in view the
Government have recently taken a
number of decisions to effect substan-
tial improvements in the career pros-
pects of the personnel of the armed
forces and to redress many of *heir
long pending grievances. With your
permission I would like to touch upon
some of them.

A cadre review has been undertaken
at all levels and career prospects of
'officers improveq cosiderably. Under
the revised rules officers in the rank

ot Major and Squadron Leader will
be having nearly 60 per cent pros-
pects of career improvement, about
20 per cent of which will be through
the introduction of Selection Grade
posts in these ranks. 1In the case of
Lt. Commanders the career prospects
including Selection Grade posts has
been fixed at 656 per cent. As for Lt.
Colonels and equivalent in the other
two Services promotion prospects
will be 50 per cent including Selec-
tion Grade posts to the extent of 10
pcr ceut, A number of upgiadations
to the rank of Brigadier and equiva.
lent in the other two Services have
also becen etfected. Similar action
is being taken in respect of the hign-
er ranks also.

Steps have also been taken o in-
crease the number of posts in the rank
of J. C. Os’ Havildars and Naika
alongwith increases in Honorary
Ranks alsp at various levels. Teiins
of engagemcent (Colour Service) for
Jawans have been enhanced with
effect from 30th June 1979. Similar-
ly, terms of agreement for non-tech-
nical and technical tradeg have been
enhanced by two years.

We have recently decided to en-
hance the existing percentages for eli-
gibility of compensation in lieu of
quarters to personnel below officers
rank in the Army and equivalent in
the other two Services. Such com-
pensation has been increased from
the present level of 25 per cent of
married accommodation for sepoys
and equivalent to 35 per cent and
from 50 per cent to 80 per cent in
respect of Naiks ang again from 50
per cent to 95 per cent in respect of
Havildars and equivalent. The net
result of this enhancement in the
percentage will be that all married®
personnel above the age of 256 years
not provided with Government or
hired accommodation will be entitled
to CILQ. This decision, which has
been warmly welcomed by all the
three Services will be implemented
over a period of 3 years and wilk
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b.nefit more than 3 lakhs personnel of
Lue three Services,

Government have also  passed
orders for substantially increasing the
pensionary benefit and to treat a por-
tion of the Dearness Allowance as
pay for purposes of terminal benefits.
This along with certain other steps
taken will result in additional bene-
fits to retirng Service Officers rang-
ing from Rs. 75 to Rs. 300 per month
and from Rs. 28 to Rs. 133 per month
in the case of personnel below the
officer rank.

Mr, Chairman, Sir, you are very
well aware that the majority of per-
sonnel of the Armed Forces retire at
an age when they are  physically
active and in a position to continue
10 contribute to the service of the
nation. Every attempt is being made
to induct ex-Servicemen into the cavi-
iian stream of the country. Conces-
-iong are being allowed top them in
age and educational qualifications for
entering service and exemptions al-
loweq from the payment of examina-
tion and application fees They are
alsp being helped in the process of
self employment in small scale and
cottage industry sector and various
other vocations of ten with the active
assistance of the nationalised banks.
Our Ministry has also been helping
ex-Servicemen in obtaining preferen-
tial treatment for allotment of indus-
trial plots ang procuring loans, ma-
chinery and raw materialg for set-
ting up industries.

At the insfance of the Ministry,
various State Governments have also
made reservations for ex-servicemen
in the allotment of housing plots and
purchase of built houses under the
hire-purchase schemes. Some States
give preference to ex-servicemen in
the allotment of cultivible waste land
and other available surplus lands.

Qovernment have recently approv-
ed the scheme “on the job training”
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to service personnel during the last
year of their service in order to make
them suitable for employment in civil
jobs. Initially, 2000 service person-
nel will be trained every Yyear in
various public sector and departmen-
tal undertakings. It is proposed to
augment this training programme,
depending upon the experience gain-
ed, to 10,000 per year,

Another scheme to provide voca-
tional training to all Service person-
nel in the last 18 months of their ser-
vice is also being consideied by the
Government so that they are able
to get gainful employment on their
retirement.

It is also proposed to utilisc ex-
Servicemen in a major way in the
massive programmec of tree planta-
tion to be taken up in foothills if
and when the proposed Ecological
Development Corparation ig estab-
lished. The maln objective behind
this proposal is to check rapid de-
forestation in the foothills of Hima-
layas which has led to soil erosion on
a wide scale. I have also asked my
Ministry to examine yet another pro-
posal to utilise the technical skills of
the ex-Servicemen in the industrial
field this could take the shape of an
Industrial Development Corporation
of Ex-Servicemen which can be pro-
vided seed capital for either secting
up small industrial units themselves
or to take over the management of
some sick units. T am given to
understand that in some of the neigh-
bouring countrieg such industrial cor-
porations of ex-Servicemen are work-
ing very well.

A unique example of what can be
achieved by imaginative action is the
organisation of the Coal Transport
Corporation in Bihar, which is a Pri-
vate Limited Company run by ex-
Servicemen. The Company is owning
38 trucks and it is reported that the
Union Ministry for Energy is parti-.
cular'v hanpv ahout fhe performance
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ol this company in helping the move-
ment of coal. The rate charged by
them is much lower than what is
charged by the private truck opera-
tors. Here is a flne example of the
ex-Servicemen having helpeq the
nation in helping themselves,

Sir, maintenance of full defence
preparedness at all times is one of
our prinicpal national objectives. In
planning for this objective we have
to take note of many factors, more
'specifically, the allenge of a modern
technological age as alsp the rapid
technological changes in our Defence
environment. Therefore, when we
devise plans and programmes {or
Defence, we have to build in an ade-
"quate response to these factors. The
need for modernisation is of great
significance so far as Armed Forces
are concerned. Here is an area in
which we cannot afford tg fall behind
ihe needs of the time,

We have been pursuing this policy
of planned re-equipment of our Arm-
ed Forces since 1962. While for ob-
vioug reasons it is not possible for
me to spell out the details of the va-
rious modernisation measures, I shall
be glag to share with the hon. Mem-
bers some illustrationg to show that
full attention is being given to this

aspect.

Let us take the Army first. Moderni-
satiorf is being undertaken here with
the following objectives:

(a) Imparting adequate fire po-
wer, mobility and communi-
cation facilitieg to the ground
forces so that they can effec-
tively deter aggression; and

(b) to introduce modernity in
training as well as manage-
ment of the substantial in-
ventory of equipment and
stores we hold.

Going into the field of armour, we
already possess a very fine Dbattle
tank of our own, ¢‘Vijayanta’. 1Its

effectiveness is proposed to be enhan-
ced by increasing its mobility, fire
powere and first round kill probabi-
lity by incorporation of the latest fire
control system, laser range finders
and the use of more lethal ammuni-
tion. Efforts are also under way to
improve their night fighting capabi-
litiess. Meanwhile we are searching
for the next generation of tanks. Our
R & D Organisation is hopeful of
developing the Main Battle Tank of
our own design to meet our future
needs.

Similarly, in the arca of Field Gun
and Artillery in general, we are de-
loping very powerful guns to meet
our future needs in replacement of the
oider vintage. The emphasis is on mo-
bility and mechanisation hand in
hand with more fire power. Repiace-
ment of our ageing Field Guns and
Mountain Guns is well underway. As
hon. Mumbers are aware, armour al-
ways poses a major threat in tae main
battles Therefore, the use of multi-
ple defence devices against tanks is
anather item which is receiving atlen-
tion in our modernisition brogramme,
including Anti-Tank Missiles.

T c¢an assure you, Mr. Chairman,
Sir, and the hon. Members of the
House that we are straining every bit
of our nerve to keen pace with the
rapid developments in the field cf
Guided weapons, Radars and Guns.
Taking note of the developments in
the defence environment apq greater
potentiality of air thrust on our de-
fences, necessary steps have been
taken to introduce an important fa-
mily of integrated weapon svstems
like Short and Medium-Rangs Mis-
siles. Our scientists ars doing a good
job in the field of missile technology
and the production units are being
geared, both for imbibing the tech-
anology developed within our country
and to utilise the knowledge acquir-
ed from different sources.

So far as our Air Force is concern-
ed, you are all aware of the capabili-
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ties of our airmen. While we are pro-
viding them with the latest type of
interceptors which we have gstarted
producing recently, the replacement
of the strike aircraft is also being
given high priorily. We are conscious
of the fact that the best of men also
deserve the best of weapons. Steps
have alsg becn initiated for modernis-
ing our reconnaissance capabilities.
Our capabilities in aerial close com-
bat have considerably improved with
induction of modern missiles. Im-
portant programmes are aiready ufn-
der implementation to provide power-
ful and modern Radars and communi-
cations. A number of stations have
adready come up and more are under-
way. Improvements are also being
brought about in the area of ground
support and ground contirol facilities.
The avionics equipment ¢. existing
aircraft are being improved and up-
dated from time to time. While the
H.A.L. built light weight ground
attack fighter aircraft—AJEET—has
been introduced intp the Air Force,
induction of a suitable medium trans-
port aircraft to replace the obsoles-
cent Dakotas and Packets is also
receiving attention. Aclion is also
being taken to replace the older ver-
sion of helicopters with niore mcdern
and effective ones Lo serve the meeds
of the Army, Navy and Air Force.

In the cas¢ of the Navy, we are
having a newer generation of modern
frizates with Dbetter sensors, better
weapons, better communications sys-
tem and the capability of carrying air
support. The aircraft carrier Vikrant
is being modernised and refurnished
to infuse 5 fresh lease of life into it.
The ageing Sea hawks, which were
good in their own time. are being re-
placed by the more modern Sea Har-
rier.

Emphasis is also being laid on mis-
siles replacing older guns as well as
improvement of communications. An-
other major area of modernisation
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will be the shore facilities being built
up in Bombay as wel] as in Visakha-
patnam.

While it is true that we have gct a
fleet of submarines we had to take
notice of the fact that these vessels
of fairly old design do not adequately
meet our present needs. Since large
strides have been madc by various
nations in the field of submarine tech-
nology and anti-submarine weapons,
it was found neccssary to avquire
some modern submarincs. Steps have
been taken to fill up this gap, not by
going in for simple purchases but by
developing a collaborative project of
production within our own countiy.
The capabilities of our own ship-
huilding companies will be fully vuti-
lised for constructing submarines in
our owdq country.

Our D-fence Rescarch a.d Deve-
lopment Organisation is reorienting
its activities to achieve greater capa-
cities for design and development of
major systems required by the Ser-
vices. This calls for coordinated
efforts of DRDO laboratories, the in-
dustrial units both within and outside
Defence, and a long-term appreciation
of the requirements of the Services.
The current year's cslimates have a
provicion of Re. 71 crores i5 veospoct of
research and devclopment but I can
assure the Members Sir, tkat the
R&D organization which is the foun-
dation stone for defence production
and self-reliance, will not be starved
of funds if necd arises. Our Hon’ble
Prime Minister has al]l along been
cmphasizing ihe need for self-reliance
in the field of science and technology.
The Defence Ministry have, accord-
ingly, been giving the highest priority
for R&D effort. Apart frem using the
facilities especially dedicated in the
R&D organization, our publir sector
units have also set up in house facili-
ties. The cxpenditure on the R&D
organization which stood at Rs. 17.38
crores in 1970-71 representing 1.4 per
cent of the total defence expenditure,
has been progerssively stepped up and
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noyw stands at Rs. 71 crores in the
budget estimates for 19887-81, repre-

senting 2 per cent of the total defence
expenditure.

Over 43,700 items have already been
indigenized through our R&D eflorts.
For further stepping up cfiorts in
this direction, a High-level Group has
been constituted by  Government,
which has now identified a further
list of 14,000 items of a critical nature
for rapid indigenization ang produc-
tion. We propose to f{urther step up
our efforts in this regard, to ensure
achievement of the target of maximum
indigenization of production by the
year 1990,

In the field of defence production,
the present Government has taken up-
on itself the task of attaining mnear
self-sufiiciency at least by 1990, i.e.
within a period of 10 years. Ia the
recent past, I am sorry to say that the
Government seems to have been keen
on making large scale purchases at all
costs, rather than going in {or colla-
borative production within our own
country, using the huge industria] in-
{ra-structure painfully built over a
period of more than two decades. This
is a tendency which hnhas got to be
curbed because, as pointeg out hy ihe
Hon'’ble Prime Minister, in a recent
communic. tion addressed ty all the
Ministries, our country has already
made tremendous technological strides
and is now capable of producing high
quality machinery and equipment.
Given proper encouragement by plac-
ing confidence in our own units, this
capability, she pointed cut, is bound
to increase further. I have impress-
ed upon our Defence Services the
need to have a carefully thought-out
plan of our futuristic requirements,
based on long term projections in
respect of the needed equipments. It
is also my firm conviction that this is
a field in which we have a good deal
of scope for exports and for earning
valuable foreign exchange, insteaq of
frittering our foreign exchange re-
serves by large-scale purchases.

The Economic Survey Report of
1979-80 has made a mention of the
declining industria] production during
that year. The unheallthy climate
which has been created in major in-
dustries, did not escape the Defeace
Production units either. Every effort
is now being made {3 improve the
working of our public sector undecr-
takings dealing with defence items,
and all Ordnance Factories Produc-
tion Review meetings are being con-
vened to identify constraints coming
in the way of utilizing the fu'l capa-
city of our plants. I can assure the
Members that we shall pursue this
matter vigorously and ensure that our
nation becomes self-reliant and self-
confident in this very vital field.

Planning for defence production is
closely inter-linked with the general
growth of our civil industry. Defence
industry requires the support in re-
gard to materials, components, spare
parts and accessories, from the civil
sector—both public and private---for
sustaining our high growth rate.

There is a misconception that in-
vestments made in defence production
are unproductive, so far as economic
development is concerned This is
far from {rue. The capacities creat-
ed in the defence industries can be
successfully used for meeting various
types of civil needs also. DBrief ex-
amples can be given to illustrate my
point. Bharat Electronics Ltd. are,
at present, producing sophisticated
electronic equipment for the Rail-
ways, Posts and Telegraphs and
ONGC, as well as studio and transmis-
sion equipment for Radio and Tele-
visions. Bharat Earth Movers are pro-
ducing earth-moving equipment and
rail coaches, primarily for the eivil
market. Recently, some.of the ior-
eign countries have alsu expressed
keen desire for acquiring some of the
products of this company. Our Ship-
yards are manufacturing a wide varie:
ty of modern vess2ls and harbour
crafts for civil use. The Mazagon
Dock Ltd. have diversified their acti-
vities and have taken a programme
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laying down their lives, we are proud
of Keeler, as we are proud of Som-
nath Sharma.

MR. CHAIKMAN: You can conti-
nue tomorrow.

15.30 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

F1FTH REPORT

SHRI CHINTAMANI
HI: I beg to move:

PANIGR -

“That thic House <o agrce wirh
tVe [N{Lh Report of the Commitire
on Privatr Members’ Euls and Fe.
solutions preson g3 fe the Hov o on
the 16th July, 1980.”

MR CHAIRMAN: The question in:

“That this Fouse do agroe with
the F:fth Report of the Committ.»
on Private Members' Bil.s and Re.
soluri 'is presented fo the House on
the 16th July, 1980."

The motion was adopted.

15.31 hrs.

RESOLUTION RE: SERIOUS SITU-
ATION IN NORTH-EAST INDIA--
contd,

MR. CHAIRMAN: Now {urther
discussion on the following Resolu-
tion moved by Shri Krishna Chandra
Halder on 4th Julv 1980 alongwith
‘the amendments moved thercon.

“This House notes with grave
concern the prevailing serious ritu-
ation in North-Easy India where
secessionistic, chauvinistic  and
communal passions are being roused
endangering the unity and integrity
of the country and cal!s upon the
Government:

(a) to take suitable steps for
a political settlement of the

ASADHA 27, 1802 (SAKA)
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question of foreigners and to pay
special attentionl fo- pesolving
the genuine problems of the peu-
ple of the North-Eastern Stat:s;

(b) to strengthen further the
security of the borders of the
North-East India with neighbour-
ing countries in order to prevent
tha intrusion of the foreigners
and infiltration of the armed
gangs;

() to take stern action aczainst
those who are actively behind
the secessionist activities; and

(d) to rouse the public opinion
in the country in favour of pra-
serving the national unity and
assuring full freedorm to all lingu-
istic  nationalities and cthnic
groups to preserve their separate
indeprendent :dentities and  for
full socio-economic development
according o their desires by
strengthening the real federalism
in our Statzs structure.”

Shri ;. M. Banatwalla may con-
tinue his speech

SHRI G. M. BANATWALLA
(Ponnani): It must be appreciated
that the Government has repeatedly
clarified that the doors are open for
negotiations without any pre-condi-
tion in respect of situation
in  Assam, However, there can
be no compromise with gsecessionist
activities, let there be no mistake
about that particulayr factor.
Further, irm measures are needed in
the face of orgy of violence that we
see in Assam. It is shocking and
most unfortunate that police officers,
magistrates, the entire machinery is
in league with the agitationists This
is a particular factor that must receive
our attention.

I mayv, for example, poini out that
the Assam Minorities Students Union
wanted to submit a Memorandum to
the authorities on 26th May. 1980
Not only were attempts made to pre-
vent them from submitting this Memo-
randum, a fundamental right of their
but the peaceful processioniste nf
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